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(b) Bnd (c). Except for a sum of Ill. 
353.50 crores drawn out of tbe P.L. 480 
10llllS from U.S.A. wbicb was not alfcctcd 
by the devaluation of the rupee, and 
wbich represented 1.3 % of the tolal out-
standing external debt of tbe GovelDDlCnt 
of India on that date. increase in terms of 
rupees by 57.5% applied to all cascs. 

(d) Funds needed annually for rbe re-
payments of principal (and payment of 
iDterest) of the 10llllS payable by the 
Government of India are providcd iD the 
annual budget, in terms of rupees. In 
terms of foreign exchange, Indian devalol-
ation has no effect on the amount.; and 
they arc paid out of India's external re-
source., such as export earnings etc. 

ADDrnoNAL ASSISTANCE POR K.uioMBAn 
PROJI!CT, WEST BJ!NOAL 

3859. SHRI INDRAJIT GUPTA: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether the West Bengal Govern-
ment bas asked the Centre for additJonal 
assistance for the Kangsabati Project in the 
State; 

(b) if so, the quantum of additional 
.... istance asked for; and 

(c) the decision taken thereon? 

THE MINI~ER OF IRRIGATION 
AND POWER (DR. K. L. RAO): <a) 
10 (c). The Government of West BCDgal 
have made a request for a special assis-
tance of Rs. 2 crores in the current 
financial year to accelerate the work on the 
Kangsabati projecl. This request i. under 
consideration. 

AnDrrloN'~L Al.l.lInTiONS TO INCRE.ASE 
POWER OENERATING CAPACITY 

3860. SHRI SlTARAM KESRI: WUI 
the Minist.". of IRRIGATION AND 
POWER be pleased to state : 

(a) whether any asseaament of the re-
quimnents of Power during tho Fourth 
Pive Year Plan has been made; 

(b)" whether Government bave deaired 
th.. Planning Commission to raise alIoc:a-
tiona to increase the power generating 
c:apatity; and 

(c) if so, the reaction of the PlaDDing 
Commission thereto? 

THE MINI~ER OF IRRIGATION 
AND POWER (DR. K. L. RAO): (I) 
and (b). Yes. Sir. 

(c) The Planning Commission arc reas-
sessing tbe State's Plan resources in the 
light of the recommendations of tbc plfth 
Finance Commission. The revised alloca-
tion for power development prollra:nmc 
as a whole and for power generation pr0-
gramme in particular will be known afIIIr 
the assessment has been completed. 

3861. SHRI J. M. BISWAS: WID \lID 
Minister of FINANCE be pIeued til 
state : 

(a) wbether the State Govellllllalla lIPe 
pointed out that they bave suffered .. al 
potential increase in revenue by I1IITCIIdIr-
inll their rights to levy aala tax aD ...... 
textile and tobacco; 

(b) tbe total revenuo collected by Centre 
by additional excise duties levied aD u.e 
commodities in the last three years; and 

(c) whether tbe States bave ellpi"e..d 
their desire to get back their rigbt to InJ 
this tax on these commodities? 

THE MINI~R OF ~ATE IN 1lIE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a) and (c). The report of the 
Fifth Finance Commission Ihown dial 
lOme State Governmenla bad made ... 
missions to this elfect before the CaB-
IJUlS10n. -Th. recommendations of tbe 
Commission in this reprd are p~ 
to be placed before the National Develop-
ment Council for lis consideration. 

(b) (Flgurrl lit "'lib) 

1966-67 1967-68 1968-69 

2 4 
--------- ----------
SUlar 1.937 1.382 1,472 

Tobacc<> _ 1,152 1,499 1.786 

Textiles 1.989 " 1,940 2,093 ---------
TOTAL 5.078 4,821 5.3S1 

--- --------------




